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847/34T
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/3T AT

79 35/21 EEL iR 0.0035||678 Ty
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85
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86
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THATS
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88
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A
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AITATHRL
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90

112/47

st (F2)

0.016

2232 - g&EA
/3T TAETHT

91

112/45T

st (F2)

0.0135

2155 - T UH/AT
g’

92

112/51

A

0.075

234 - rfaeaFT
ST/ ATLTAETHT
MIEE

93

112/5¢F

A
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234 - TiieeEewe
S/ AT
HIEES

94

113/1

A

0.0565

234 - TieeEEwe
S/ AT
HIEES

95

113/211

iRl

A

0.0521

573 - 1. 94T U2t
2.7 3.5

4 7T 5.9
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AL & AT
T/
EIEAPERERIE L

97 114/58 EEIREIR) T 0.0036/[2233 - T
T/ TAATHT

98 114/6 EEIREIR)] T 0.0288|[234 - Tfarzrwe
TSI/ ATTTATETHT
MIEES

99 321/6 BEl EiRl 0.005|[2412 H&m=HT
ST/ FOTHTHT-1
TTHTETHT
/3T FOHTH-2
TAATHT
/3T FOTETHT-3

100 340/3t1T st (32) ac 0.0233(|687 - 1.wgTieRT
LEIEIREEIEIERE]
2 AR Taeg/o
LEAIERE

101 340/3t3 IGELl < 0.005|(1499 ARTIeRTH
BRI

102 ||340/314 [EEil kS 0.0005(|1500 srewre
/e F et

103 ||357/141 BEL e 0.0165|/887 o< TH/AT. 3

104 53/1T71T EEl iR 0.0564|144 Tz qIATC
/AT AT

T T ATH: AAFAH

105 10/27111T1 BEL iRl 0.073(|304 - HFTHaHTIT
/AT T AT

106 10/2u 1=t IEEL ElRl 0.0203||421 - Ay vay/a
TTATHTHT

T &1 A e agaw

107 |[1/1 T 0.135|[TawHe T

[EEES
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108 100/2%T

KEil

EiRI

A

0.135

4502 FFeHT
LETE RS IR

109 118/13F

GEil

A

0.0119

4266 TrEHT
T/, ATHT

110 120

GECARA N CIRAR=1ED)

0.0926

UERE CAIERE=1ED
EREE

111 1287/1

0.0565

TAAHE T e
B

A

112 1301/6

0.0045

93“ a(@“ﬂ?\l—{' 3]6'@4?!
AT (37E)
IREENEE]

113 1308/4

0.0012

93“ ac@“ﬂ?{{ 316'@143!
lEREES)
IREEAIEE

114 462/2T7

0.0434

TATHE T Th
AreTe

115 462/23T

0.0461

UERE R IR E=1Eq
EpEE

116 622/2

A

0.4725

3045 - UH.HT. g1

S/ FGTS]

117 678/24T

A

0.0694

3816 - A=FHTT
/3T FOHTHT

e T AT TAsT

118 48/14

0.005

576 - 1. FARIETE
T/ HHIRT ATET
(7Te) 2. TSR Ue/ar
AT 3.9%0%
Head va/ar

GURE L

119 48/18

A

0.0757

356 - FHIFET

EEIPER\ERE]

120 ||48/1T1

0.0313

187 -
-
vt/ T AT

121 48/7T,

0.002

566 - FATTES
/3T TR ATET
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AT T AT R

TS T ATH: AT

122 1323/1 GECAEA] 0.0956|[Taw#He T -
EE

T T ATH: AT

TS T AT . TEIR

123 6/3d12 IGEl EiE 0.018|[266 - fasraerest
EERRIEIRCERE LIRS

124 6/5172 GEL s 0.024|[222 - FEETHT T2
TR/ ST AT5g

125 6/64T IGEl EiRl 0.0434(|97 STt
/3T 32T

126 8/5¢T GBSl SR 0.0471{[105 H=af=rsrqer
ST/ IEHTHT
ArEg-1 FufenT =
ATATETS,
FTFAATE-2

Total 4.9285

[T, §. NHAI/2018-LA/3a-Notif/NH744/PIU-Madurai/16-July/3D]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th January, 2026

S.0. 279(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 2621 Dated:13/06/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed
to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH744 in
the stretch of land from Km. 31.8 to Km. 70.981 in the district of VIRUDHUNAGAR in the state of TAMIL NADU

And whereas the substance of the said notification has been published in “The Hindu” dated 12/07/2025 ,
“Daily Thanthi” dated 12/07/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.
SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH744 in the stretch
of land from Km. 31.8 to Km. 70.981 in the district of VIRUDHUNAGAR in the state of TAMIL NADU

State: TAMIL NADU ||District: VIRUDHUNAGAR
SI. No. (|Survey/Plot Number|| Type of Land ||[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

Lt | 2 L3 JF 4 | 5 I 6 |

|Taluk: Rajapalayam |

|Village: Melarajakularaman |

1 594/1 Private Dry 0.0042|(9430 Saraswathi
W/o.Perumalsamy-1
Sabesh
S/o.Perumalsamy-2
Sridhar

S/o0.Perumalsamy-3

|Village: Therku Venganallur

2.Kannan 3. Minor
Ganeshkumar mother
Guardian Annalakshmi

2 495/10 Private Wet 0.001{|150 - Karuppaiah S/o
Kothalan

|Village: Samusigapuram |

3 541/10B1B Private Dry 0.0005|[1324 - Veeralakshmi
W/o Rajendran

4 541/1A1C Private Dry 0.01|{1728 - 1.Seenivasan

5 541/2B3 Private Dry 0.0118][2406 - Rojapoothai
W/o Jeyaraj nadar

6 541/2C3 Private Dry 0.0061|[2406 - Rojapoothai
W/o Jeyaraj nadar

7 541/2D3 Private Dry 0.0091|[2406 - Rojapoothai
W/o Jeyaraj nadar

8 541/7B2 Private Dry 0.0186|[6518 - Subramaniya
pillai S/o
Natchadalingam pillai

9 541/8A2 Private Dry 0.0152{|739 - Paramasivam
pillai S/o
Natchadalingam pillai

10 541/9A2 Private Dry 0.0081{[1373 - Jeyaraj nadar

S/o Seeniyappa nadar

|Taluk: Srivilliputhur

|Village: Muvaraivenran

11 1007/4 Private Dry 0.012][2833 - V.P.V.Sakthivel
Raja S/o
P.P.Velayutharaja

12 1008/3 Private Dry 0.0037||452 - Rengalwar S/o
Ramasamy Naidu
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|Village: Kalattur

13 495/1A10C1

Private

Dry

0.0007

1249 Balamurugan
S/o.Pandiyan

14 495/1A10C2

Private

Dry

0.0018

1250 -
LakshmanaPerumal S/o
Pandiyan

15 495/1A11A1

Private

Dry

0.0096

607 - 1.Mani S/o
Karuppaiah Thevar
2.Muthu Nanthini D/o
Karuppaiah Thevar
3.Dharmar

16 495/1A11A2

Private

Dry

0.0014

1249 Balamurugan
S/o.Pandiyan

17 495/1A11A3

Private

Dry

0.0012

1250 -
LakshmanaPerumal S/o
Pandian

18 495/1B3A2A

Private

Dry

0.0009

724 - 1. Navaneetha
Krishnan S/o
Ayyasamy 2.Karthick
Selvam S/o0 Marimuthu
3.Senthilkumar S/o
Mani

19 495/1B3A2B

Private

Dry

0.0043

1250 -
LakshmanaPerumal S/o
Pandian

20 ||504/1

| |Private

|Dry

0.07

|975 Balu S/0.Muthaiah

21 519/1A

Government

Poramboke

0.35

Government
Poramboke

22 525/1A

Private

Dry

0.0125

231 Sonaimuthu Pillai
S/o.Karuppaiah Pillai

Village: Nathampatti

23 6/3B

Government

Poramboke

0.0026

Government
Poramboke Pattai

24 700/2

Private

Dry

0.0302

2541 - Sobana W/o
Mathavan

25 701/2

Private

Dry

0.1601

456 Seetha
W/o.Seenivasan
Naicker

26 709/4C1

Private

Dry

0.0271

2414 -
Mahendravarman S/o
Mariappan

27 709/4C2

Private

Dry

0.0313

1529 -
Sivasubramaniam S/o
KaruppaiahThevar

28 7112A

Private

Dry

0.0015

456 - Seetha
W/o0.Seenivasa Naicker

29 711/2C

Private

Dry

0.0191

430 - Seetha
W/0.Seenivasan

30 713/1A

Government

Poramboke

0.009

Government
Poramboke Canal

31 713/12A

Government

Poramboke

0.005

Government
Poramboke Canal

32 713/2B1

Private

Dry

0.0072

2474 - Karthick
S/0.Ramakrishnan
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33 713/2B2 Private Dry 0.0071{|2430 Kalyanakumar
S/0.Ramachandran

34 T14A/1A Private Dry 0.0891][2452 - Shelvin Sathish
S/o Boopalan

35 714A/1B1 Private Dry 0.2461{(3093 - 1.Prabhakar S/o
Ragava Raja 2.Sona
W/o Prabhakar

36 714A/1B2 Private Dry 0.0177)(1529 -
Sivasubramaniam S/o
KaruppaiahThevar

37 714B/2B1 Private Dry 0.0325|(1480 Muniyandi
S/0.Kandan

38 715/1 Private Dry 0.0365([2630 - 1.Mariappan S/o

Kanthan 2.Sudhashini
W/o0 Mahendravarman

39 715/2B Private Dry 0.1176]||1897 - Arunkumar S/o
Sownthar

40 717B/2A Private Dry 0.0281]{1481 -
Thangamuniyandi S/o
Kanthan

41 718B/4B Government Poramboke 0.015{|Government
Poramboke Canal

42 721/1 Government Poramboke 0.005|[Government
Poramboke Canal

43 723/2A1 Private Dry 0.0305|[1510 - 1.K.P.Durairaj
S/o Karuppaiah

2.Karpagavalli W/o
(Late) Ravichandran

44 724/1B2A Private Dry 0.0056([2931 Mariselvam
S/0.Murugan

45 724/1B3 Private Dry 0.023(|2931 Mariselvam
S/0.Murugan

46 72572 Private Dry 0.45|[1411 - Anitha W/o
Baskar

Village: Kunnur

47 936/1A1A Private Dry 0.0151{[2183 Subbulakshmi
W/o.Velusamy-1
Balammal
W/o.Sakthivel-2
Panjali

W/o.Subramanian-3
Gurupackiyam
W/o.Vairamuthu-4
Beulahsuganthi
W/o.Yasuraj-5 Mahesh
W/o.Sivakumar-6
Seethalakshmi
W/o.Selvaraj-7
Tamilselvi
W/o.Rengasamy-8
Saravanan
S/0.Rajappa-9
Rajamanickam
S/0.Pandi-10 Srividya
D/o.A.G.Manokaran-
11 Pandiyan
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S/0.Chinnakaman-12
Arumugam
S/0.Veludevar-13
L/K.Muthukumar
S/o.Kasirajan-14
Sivakami
W/o.Arunprasath-15
Manikandan
S/o.L.Marimuthu-16
Vairamathi
'W/0.S.Gurunathan-17
Selvi W/o.Ganesan-18
Kavitha W/o.Sankar-19

48 936/1A2 Private Dry 0.0175|[2854 - Vasuki W/o
Tamilaruvi

49 936/1A5 Private Dry 0.0074|2856 - Tamilaruvi S/o
Meygnaguru

50 937/1A1A Private Dry 0.0292|(2278 - 1.Athisekar S/o
Narayanan 2.Singaraj
S/o Gnanaprakasam

51 937/1A2 Private Dry 0.0079|(4712 -
Narasingaperumal S/o
Gopalsamy

Village: Viluppanur

52 1147 Government Poramboke 0.04|({Government
Poramboke Odai

53 1165/1A1 Private Dry 0.0126|[2861 - Muthumari W/o
Saravanan

54 1165/1B1 Private Dry 0.0245|(4807 - Mariyappan S/o
Gurusamy Devar

55 1165/1B2A Private Dry 0.0853|[2861 - Muthumari W/o
Saravanan

56 1165/1B2C Private Dry 0.0111){2861 - Muthumari W/o
Saravanan

57 1165/2 Government Poramboke 0.007||Government
Poramboke Odai

58 1262/2B3 Private Dry 0.0019](3802 - Periyammal D/o
Malaiyandi

59 1262/2C3 Private Dry 0.0088|(3685 - Ganesan S/o
Malaiyandi Devar

60 835/2A2 Private Dry 0.0087|{1699 - 1.Manakkan S/o
Manakkan @
Muthukalai
2.Chinnamuthu S/o
Manakkan @
Muthukalai

61 835/2D2 Private Dry 0.0047|[278 Krishnammal
W/o.Ponnaiah Thevar

62 847/2 Government Poramboke 0.001{|Government

Poramboke Road
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63 847/3C Private Dry 0.0057(|14839 - Muthumani W/o
Murugan

64 847/3D1 Private Dry 0.0021{[1696 - 1.Manakkan S/o
Polen 2.Krishnasamy
S/o Ponnaiah @
Krishnasamy

65 847/4 Private Dry 0.0011|{4839 - Muthumani W/o
Murugan

66 847/5A1 Private Dry 0.0016|{1341 - Manakkan S/o
Manakkan @
Muthukalai

67 847/5B1 Private Dry 0.0062|(1341 - Manakkan S/o
Manakkan @
Muthukalai

68 9522A Private Dry 0.023|3367 Rajamani Nadar
S/o.Kulanthaisamy
Nadar-1 Uma
Maheswari W/o.(Late)
Kannan-2
Sathyamoorthy
S/o.(Late) Kannan-3
Vinothkumar
S/o.(Late) Kannan-4

69 958/1A1A Private Dry 0.0104|{|1375 Mayathevar
S/0.Muthukaruppa
Thevar

70 958/1B1 Private Dry 0.0033|(1982 - 1.Mayadevar
S/o Muthukaruppa
Thevar 2.Ponnaiya S/o
Samuvel 3.Arulappan
S/o Samuvel
4.Devasagayam S/o
Samuvel

71 958/1D1A Private Dry 0.0046|(3765 Arulappan
S/o.Samuvel Nadar-1,
Jeyalakshmi
D/o.Muniyandi-2

Village: Nallingapperi

72 36/2 Private Dry 0.0526|(305 Prabhakaran S/o
Thamothara Kannan

73 36/4A Private Dry 0.0701)379 - 1.Saraswathi W/o
Athimoolam

2.Venkadachalapathy
S/o Athimoolam
3.Jeyaseela D/o
Athimoolam

4. Ramathilagam D/o
Athimoolam
5.Udayamoorthy S/o
Athimoolam
6.NavaneethaKrishnan
S/0 Radhakrishnan

Village: Muthuvenkatarayapuram

74 10/8B Private Dry 0.0045(|40 Karuppaiah S/o
Masaani
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75

260/3

Government

Poramboke

0.037

Government
Poramboke Odai

76

33/2B1

Private

Dry

0.005

686 Malaiyappan
S/0.Govindan

77

33/3A

Private

Dry

0.0025

269 Mariyappan
S/o.Arunachala Thevar

78

35/1B1

Private

Dry

0.0076

57 Kalimuthu
S/o.Saravanan

79

35/2A

Private

Dry

0.0035

678 Kalimuthu
S/o0.Saravanan

80

35/3A

Private

Dry

0.0104

260 Mayan
S/o.Courtallam

81

39/1B2

Private

Dry

0.0141

1269 Ponpandian S/o
Kalimuthu

Village: AttikulamSengulam

82

106/2A2B

Private

Dry

0.0405

333 - 1.Veyilan S/o
Irulappan 2.Muthumari
W/o Veyilan

&3

106/2B2B

Private

Dry

0.0761

333 - 1.Veyilan S/o
Irulappan 2.Muthumari
W/o Veyilan

&4

106/2C2

Private

Dry

0.1171

143 Karuppiah C/o
Karuppiah son Minor
Shanumugaraj

&5

106/3A2

Private

Dry

0.0485

466 - 1.Veyilan S/o
Irulan 2.Eswaran S/o
Irulan

86

106/3B2

Private

Dry

0.0144

35 - Irulandi S/o
Veeranan

87

106/3C2

Private

Dry

0.0215

520 Veyilan
S/o.Irulappan-1,
Eswaran S/o.Irulappan-
2, Irulandi
S/0.Veeranan-3

88

106/4

Private

Dry

0.0012

1685 Saravanasankar
S/0.Subramanian

89

111/1B

Private

Dry

0.0825

1834 - Subbulakshmi
W/o Arumugam

90

112/4A

Private

Wet

0.016

2232 - Murugesan S/o
Palsamy

91

112/4B

Private

Wet

0.0135

2155 - Ramar S/o
Sundarraj

92

112/5A

Private

Dry

0.075

234 - Govindammal
W/o Narayanasamy
Naidu

93

112/5B

Private

Dry

0.1652

234 - Govindammal
W/o Narayanasamy
Naidu

94

113/1

Private

Dry

0.0565

234 - Govindammal
W/o Narayanasamy
Naidu
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95 113/2A1

Private

Dry

0.0521

573 - 1.Vedha Antony
2.Moses 3.Vimiyen

4. Matiyas
5.Gnanammai 6.Innasu

96 113/5F2

Private

Dry

0.0082

1119 -
R.T.Seetharaman S/o
R.Thillaiyampalam

97 114/5B

Private

Dry

0.0036

2233 - Murugesan S/o
Palsamy

98 114/6

Private

Dry

0.0288

234 - Govindammal
W/o Narayanasamy
Naidu

99 321/6

Private

Dry

0.005

2412 Santhanamari
D/o.Krishnasamy-1
Ramasamy
S/o0.Krishnasamy-2
Palsamy
S/0.Krishnasamy-3

100 340/3A1A

Private

Wet

0.0233

687 - 1.Mahalingam
S/o Pilavadian
2.SriRangammal W/o
Mahalingam

101 340/3A3

Private

Wet

0.005

1499 Nagalingam
S/0.Thangamuthu

102 340/3A4

Private

Wet

0.0005

1500 Arumugam
S/o.Senthilapathy

lis 357181

| |Private

||Wet

0.0165

|887 Ramar S/0.Velu

104 53/1A1A

Private

Dry

0.0564

144
Chandranmoopanar
S/o0.Narayanamoopanar

IVillage: Thailakulam

105 10/2A1B1Al

Private

Dry

0.073

304 -
Sankarasubramanian
S/o Ganapathiyapillai

106 10/2A1BI1B

Private

Dry

0.0203

421 - Marimuthu S/o
Ramasamy

Village: Pillaiyarkulam

107 1/1

Government

Poramboke

0.135

Government
Poramboke River

108 100/2C

Private

Dry

0.135

4502 Venkatesan
S/o.Rajagopal

109 118/1B

Private

Dry

0.0119

4266 Pommi
W/o0,Muthusamy

110 120

Government

Poramboke

0.0926

Government
Poramboke Mayanam

111 1287/1

Government

Poramboke

0.0565

Government
Poramboke Cart Track

112 1301/6

Private

Wet

0.0045

Srivilliputhur Arulmigu
Natchiyar (Andal)
Thirukovil
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113 1308/4 Private Wet 0.0012{|Srivilliputhur Arulmigu
Natchiyar (Andal)
Thirukovil

114 462/2A Government Poramboke 0.0434{|Government
Poramboke Odai

115 462/2B Government Poramboke 0.0461||Government
Poramboke Mayanam

116 622/2 Private Dry 0.4725|(3045 - S.C.Sujatha W/o
ChandraRaja

117 678/2B Private Dry 0.0694((3816 - ChandraKumar
S/o Krishnasamy

Village: Deyvendri

118 48/14 Private Wet 0.005]|[576 - 1.Kanagadurai
S/o Samuthira Nadar
(Late) 2.Rajaguru S/o
Mariappan 3.Panneer
Selvam S/o Mariappan

119 48/18 Private Dry 0.0757|[356 - Commissioner
Panchayat Union
120 48/1A1 Private Wet 0.0313(|187 -

Sownthirapandian S/o
Ponnaiah Nadar

121 48/TA Private Wet 0.002{|566 - Kanagadurai S/o
Samuthira Nadar

|Taluk: Sivakasi |

|Village: Mangalam |

122 1323/1 Government Poramboke 0.0956||Government
Poramboke - Bund

|Taluk: Watrap |

|Village: S. Ammapatti |

123 6/3C2 Private Dry 0.018(|266 - Vijayalakshmi
W/o Vijayakumar

124 6/5A2 Private Dry 0.024|[222 - Krishnasamy
Naidu S/o Sangili
Naidu

125 |l6/6B ||Private ||IDry I 0.0434{[97 Jeyaraj S/o.Ayyanar

126 8/5B Private Dry 0.0471{|105 Meenatchiammal
W/o.Gurusamy Naidu-
1 Arulmigu Sri
Balambigai
Arakattalai-2

Total|| 4.9285|| |

[F. No. NHAI/2018-LA/3a-Notif/NH744/PIU-Madurai/16-July/3D]
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